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(d) dues to departments

dealing with telephones | A
(&) dues ta departments
dealing with government
transport (including —_ i
aircraft and helicopters)
(Fy Other dues, If any

(b} (1) Income Tax including :
surcharge [Also indicate E N RPK 4"2-‘4'5’{9
the assessment year upto —
which Tncome Tax Return | !
flled. Give also Permanent
| Account Number (PAN)] |
(i) Wealth Tax [Also
Indicate the assessment —
| year upto which Weaith .
 Tax return filed,]
(it} Sales Tax [Qnly in

case of proprietary e B
business] SRR AT SN =
(iv) Property Tax g e rria _J

G Personal Detail

| I IOU§RedLaR T |

GPF/CPF/PRAN No,

Gender i- i‘ EI (M/F)

Date of Birth i ’:_3 O |l (2211 |9 |9 |5 | oo/mmyny
Class/Group e~ | C I (A/B/C)
Cadre 28 ’E?hn}) Lq:f—im—)?wﬂ §§5Y‘iCC .

e U ]

(Full Name e.g. B.A.S. -Bihar Administrative Service,
B.5.S.- Bihar Secretariat Service etc,

Home Districs 1 F ATNA 2 I

I hereby declare that the above details are true to the best of my
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